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Murder of a Travel Agent in
New Delhi

4683. SHRI S. M. BANERJEE:
SHRI YAMUNA PRASAD
MANDAL:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether it is a fact that a
Delhi Travel Agent was found
murdered in his house in Old
Rajendra Nagar, New Delhi on the
1st July, 1969;

(b) if so, the reason for increase in
the number of murders in Delhi; and

(c) the steps taken by Government
to check the same?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Yes, Sir. A case has
been registered by Delhi police in
this connection and is under investi-
gation. The domestic servant of the
deceased was suspected in the case
and has been arrested in Uttar Pra-
desh. Some stolen property ‘is
reported to have been recovered from
him,

(b) and (c). During the period 1st
January. 1969 to the 31st July, 1969,
58 cases of murder were reported to
Delhi police as against 52 cases of
murder during the corresponding
period in the previous year.
Whenever any previous enmity
or dispute between partiés
comes to notice, action is taken by
Delhi police in accordance with the
law to prevent the likelihood of the
occurrence of such crime,





